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Re toration .of Omfidence Amon 
Overseas Investors 

990. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister of 
FINANCE be pleased to state: 

(a) whether it is a fact that London-
based Indian Merchants Association 
representing non resident Indian inves-
tors urged Government to convene con-
ference to restore confidence among the 
overseas investors which has been eroded 
by the recent ' controversy over takeover 
bids; and 

(b) if so, the reaction of Govern-
ment in this matter? 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE) : (a) 
No, Sir. While the Indian Merchants 
Association, London, has made a few 
suggestions regarding 'NRI facilities it 
has not given any suggestion to convene 
a conference. 

(b) Doe~ not arise. 

Policy Regarding ,Loan From IMF 

991. PROF. MADHU DANDA-
VATE ! Wi11 the Minister of FINANCE 
be pleased to state: 

(a) whether Government have 
changed its policy regarding the quan-
tum of loan from the International 
Monetary Fund; 

(b) if so: the salient features of the 
change of policy; 

(c) the factors that prompted this 
change; and 

(d) reaction of the I.M.F. towards 
this change ? 

THE MINIS~ER OF FINANCE 
(SHRI PRANAB MUKHERJEE): (a) to 

' (c) India has informed the Fund of its 
decision not to draw the balance of 
SDR 1.1 biJIioo available under the EFF 

Arrangement with the Fund after the 
completion of 1983-84 program~e as the 
baJance of payments position has, be""n 
stronger than envisaged "in the ':' EFF 
Arrangement. -

(d) The decision of the Government 
of India was widely welcomed in the ' 
Fund. The Fund authorities noted that 
the decision was a measure of the saccess 
of the Indian programme and it would 
strengthen Fund's liquidity position for 
assistance to other developing countries. 
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